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List of Creditors (Version-7) dated 11.10.2023
List of Operational Creditor (Workman)
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TOTAL 1,00,000 - - - - 1,00,000
Note:
1. The creditor had submitted their claim with the IRP/RP after the 90th day from the insolvency commencement date and the i e of Request for Resolution Plan. Moreover, the claims of the

creditors has also been submitted with RP after the filing of application for approval of Resolution Plan under section 30(6) of the code by the RP.




